
1381 Written Answers SRAVANA 22, 1884 (SA K A ) Written Answers 1382

this year’s annual conference to be 
organised by the Chief of the Im 
perial General Staff in U.K.;

(b) w hether they have been a ttend
ing this conference regularly for the 
last sixteen years;

m (c) the reasons for this y ear’s de
partu re  from the usual practice; and

(d) w hether Government have de
cided to dissociate perm anently from 
the Conference?

The Minister of Defence (Shri 
Krishna Menon): (a), (c) and (d). 
This year, Chiefs of Army Staff from 
the various Commonwealth countries 
have not been invited to the Chief of 
the Im perial General Staff’s Confer
ence held in U.K. Accordingly, our 
Chief of the Army Staff is not a ttend
ing the conference this year. The 
question of dis-association from the 
conference on our part does not arise.

(b) Our Army Chiefs have been 
attending this conference annually 
since 1950, except during 1958. In 
1959 and 1961 this conference was not 
held; in its place an Intcr-Service \ 
conference of Commonwealth Chiefs of 
Staff was held.

Illegal Entry by Pakistanis into Assam

f Shri S. C. Samanta:
Shri P. C. Borooah:
Shri Subodh Hansda:
Shri B. K. Das:
Shri Prakash Vir Shastri: 
Shri P. Kunhan:

•232  ̂ Shri D. C. Sharma:
Shri Hem Barua:
Shri Nath Pai:
Shri Shree Narayan Das: 
Shri Bibhuti Mishra:
Shri Swell:

L Shri S. N Chaturvedi:

Will the M inister of Home Affairs 
be pleased to state:

(a) w hether Central Government 
have asked the Government of Assam

to furnish some details as to the ille
gal entry of Pakistanis into Assam to 
arrive at a “correct decision” in the 
m atter;

Ob) if so, w hether the information 
-ought has since been furnished by 
that Government;

(c) w hether a final decision to tackle 
the problem of Pakistani infiltration 
has been taken; and

(d) if so, what is the decision?

The Minister of Home Affairs (Shri 
Lai Bahadur Shastri): (a) and (b). 
Some provisional estimates arrived at 
on the basis of the Census figures were 
sent to the State Government, who 
agree with them.

(c) and (d). The Government of 
Assam are fully competent and have 
been given full powers under the 
Foreigners Act, 1946, to deal w ith the 
illegal entry of Pakistanis into Assam. 
The Chief M inister of Assam recently 
explained to the Legislative Assembly 
the various measures that they are 
taking both to check fu rther infiltra
tion of Pakistanis and to detect and 
deport those who have already en
tered Assam illegally and are staying 
unauthorisedly. The Governm ent of 
India are also keeping themselves in 
formed of the position from time to 
time.

I.A.S. Officers

/-Shri Prabhat Kar:
M ' \  Dr. U. Misra:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether it is a fact that a num 
ber of IAS officers have been per
mitted by Government to join private 
concerns;

(b) if so, their numiber and which 
are the concerns where they are work-, 
ing; and

(c) whether it is a fact that some 
of those officers are earning three to 
four times more than their salary 
which tney would have been normally 
paid by Government?
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The Minister of Home Affairs (Shri 
Lai Bahadur Shastri): (a) and (b). 
The Governm ent of India a re  aw are 
of only one such case in which the 
services of a serving I.A.S. officer 
have been lent by the Governm ent of 
Bihar to the Tata Iron & Steel Com
pany.

(c) The attached statem ent contains 
the relevant particulars about the 
case.

S t a t e m e n t  

Remuneration received in TISCO

1. Basic Salary In the scale of Rs.
' Rs. 32S0— 125—

4250
2. Dearness allowance Ra. 300 -

\ . Entertainment al
lowance . Rs. 250,

4. C»r allowance . R s. 150 -
5. Provident Fund

contribution . 8- 1/2% of bisic
salary

6. Profit sharing or
annual bonus . At the rate declared

by the Company
every year.

Reserve Bank Rules for Going Abroad

f Shrimati Renuka Ray: 
j Shri Raghunath Singh:
I Shri R. Barua:
I Shri Ram Ratan Gupta: 

Shrimati Renu 
J Chakravartty:
I Shri Nath Pai:
I Shri M. K. Kumaran:
 ̂ Shri Ra mesh war Tantia:

Will the M inister of Finance be 
pleased to state:

(a) w hether the Reserve Bank of 
India have laid down any specific rules 
according to which approval is given 
to book passages and to receive foreign 
exchange for going abroad; and

(b) if so, What steps have been taken 
to publicise these for general guid
ance?

The Deputy Minister in the Minis
try of Finance (Shrimati Tarkeshwari 
Sinha): (a) Yes, Sir.

(b) The relevant Rules and Regula
tions are issued by the Reserve Bank

in the form of circulars to Authorised 
dealers in foreign exchange as also to 
Steam er|A irlines|Traval Agents w her
ever necessary. The Reserve Bank 
also give publicity through Press Notes 
to such m atters as are considered of 
interest to the general public.

Silk and Art Silk Mills Research *  
Association

*235. Shri Tan Singh: Will the Min
ister of Scientific Research and Cul
tural Affairs be pleased to state:

(a) the total amount of money 
granted to the Silk and A rt Silk Mills 
Research Association since its incep
tion;

(b) the research, if any, undertaken 
in the m anufacture of rayon and other 
m an-‘made fibres;

f e) if not, the reasons therefor; and

(d) the steps Governm ent propose 
to take in the m atter?

The Minister of Scientific Research 
and Cultural Affairs (Shri Humayun 
Kabir): (a) Rs. 19.096 lakihs.

(b) The Association is presently en
gaged in the following investiga
tions:—

(i) feasibility of lac dye as a sub
stitute for synthetic dyes;

(di) preparation of urea-foraial- 
dehyde form ulations and their 
application on viscose rayon;

(iii) selection of suitable tinting 
colours for m an-m ade fibres 
and especially for blended 
yam s; and

(iv) effect of tw ist on continuous 
filament rayon yarn.

(c) and (d). Do not arise.

Succession to Kolhapur Gaddi

f  Dr. L. M. Singhvi:
[ Shri P. K. Deo:
| Shri Prakash Vir Shastri:

*236. <( Shri Raghunath Singh:




